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FACTUAL AND ACTION TAKEN REPORT

In the matter of
Original Application No. 172 of 2022

In the matter of:

Jaswinder Singh Applicant

Versus

State of Uttarakhand Respondent

L. BACKGROUND

1. That, the Hon'ble National Green Tribunal, Principal Bench, New
Delhi, in the matter of O.A. No. 172 of 2022 titled Jaswinder Singh
Versus State of Uttarakhand, issued following directions on
18.04.2022:

2. Having regard to the seriousness of the allegations, it appears
necessary to ascertain the factual position in the matter through a Joint
Committee of the State PCB, Divisional Forest Officer, Haridwar and
District Magistrate, Haridwar. The State PCB will be the Nodal agency
for coordination and compliance. The Joint Committee may meet within
four weeks and undertake site visit and look into the grievance of the
applicant. Factual and action taken report may be furnished within two
months by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF

2. In compliance of order passed by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi on dated 18.04.2022, the Joint
Committee undertaken inspection of area in question on 24.05.2022.
Following officials were part of Joint Committee:



ii)

1ii)

Forest Range Officer, Shyampur Range, Haridwar Forest
Division, Haridwar,

District Mining Officer, Geology & Mining Unit, Haridwar.
Assistant Scientific Officer, Regional Office, Uttarakhand
Pollution Control Board, Regional Office, Roorkee (Haridwar).

FACTUAL REPORT

1.

The Joint Committee visited the area in question i.e Khasra No.
1890, Village Rasulpur Meethiberi, District Haridwar on
24.05.2022. Copy of Factual and Action Taken Report of Joint
Committee is enclosed as Annexure-1.

As per point No. 3 of Joint Report of the Committee, penal action
was taken against Shri Aalok Trivedi lessee of khasra no. 1890 at
village Rasulpur Meethiberi, District Haridwar due to illegal
mining apart from permitted area and mined below the permitted
depth, under the provisions of the Uttarakhand lllegal Mining
and Storage Rules, 2020. The District Magistrate, Haridwar has
issued show cause notices vide dated 01.12.2021 for penalty of Rs.
21,56,000.00 and show cause notice vide dated 01.12.2021 for
penalty of Rs. 17,00,160.00 (total Rs. 38,56,160.00) against lessee
i.e. Shri Aalok Trivedi.

As per point No. 5, there was no mining activities were observed
by the Committee at the time of inspection, however, it was
reported that the lessee has undertaken river training work below
the 3 to 7 feet of actual river level. The District Administration has
already initiated the penalty action against the lessee.

The Forest Division, Haridwar has also observed illegal mining in
the area other than permitted area and after due ingestion and
report of Investigating Officer, the forest department has filed
forest crime case before the Chief Judicial Magistrate, Haridwar
vide letter ref no. 4243/29-3 dated 04.05.2022 against the lessee
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i.e. Aalok Trivedi. Matter of forest crime is under trial before the
court of the Chief Judicial Magistrate, Haridwar.

[IlI. CONCLUSION:

1. Based on observation of the Joint Committee, it is evident that
Shri Aalok Trivedi i.e. lessee of Khasra No, 1890, Village Rasulpur
Meethiberi, District Haridwar has undertaken illegal mining in the
area other than the permitted area and also below the permitted
depth. District Magistrate, Haridwar has already initiated penalty
action against the lessee under the provisions of the Uttarakhand
[llegal mining and Storage Rules, 2020.

2. The Forest Division, Haridwar has also filed forest crime case
against the lessee before the court of the Chief Judicial Magistrate,
Haridwar. Matter of forest crime is under trial before the court of
the Chief Judicial Magistrate, Haridwar.
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